3239 Oral Answers

RAJYA SABHA

Monday, the 27th August. 1962/the 5th
Bhadra 1884 (Safca)

The House met at eleven of the <Clock,
MR. CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS

*610. [The questioner (Shri V. M.
'Chordia) was absent. For answer, vide cols.
3299-3300 infra].
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t [DISTRIBUTION OF FORGED DEGREES

¢611. SHRI B. N. BHARGAVA: Will the
Minister of EDUCATION be pleased to state
whether any case regarding the distribution of
forged degrees by a University has come to
the notice of Government or the University
Grants Commission, aitd if so, whether any
enquiry is being conducted in this regard?]

THE MINISTER oF EDUCATION (Dr. K.
L. SHRIMALI) : No, Sir. Cases have, however,
been brought to the notice of the Government
and the University Grants Commission of dis-
tribution of forged degrees by unauthorised
agencies.
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Dr. K. L. SHRIMALI: We have written to
the State Governments, including the Uttar
Pradesh Government, requesting them to take
special precautions to ensure that such bogus
certificates are not produced in any way.
Whenever such a certificate comes to the
notice of the State Government, they are being
asked to bring it to our notice also. We shall
then take appropriate action.
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SHRI A. D. MANI: Sir, is Government
contemplating any legislation to prohibit the
issuing of such degrees?

Dr. K. L. SHRIMALI: Government has
under consideration this matter also but our
feeling is that the matter is not serious enough
and is not so widespread as to call for any
legislative enactment. The matter will be
examined at the appropriate time.

SHRI LOKANATH MISRA: What ere the
steps proposed to be taken?

MR. CHAIRMAN: The matter is under
consideration.
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SHRI LOKANATH MISRA: He said that
some people were found guilty. I want to
know as to what steps will be taken against
them.

Dr. K. L. SHRIMALIL: We have taken
certain steps. As I said, we have written to the
State Governments and the Home Ministry
has also enjoined upon all appointing authori-
ties to scrutinise very carefully the age and
educational qualifications at the time of
making appointments. The Home Ministry has
also asked the various authorities to have a
special kind of paper with special marks in
preparing their certificates. We hope that
some of the steps which have already been
taken will be adequate to stop these bogus
degrees. Government will take further action
if they still find that there are agencies which
continue this practice.

SHRI S. C. DEB: May I know the name of
the States in which these false certificates are
issued in large numbers?

Dr. K. L. SHRIMALI: Various' places. The
Punjab University drew our attention to this
matter. Some Boards, which call themselves as
Central Board of Education, issue such
certificates and they have their headquarters
not in one place but in several places.

SHRI FARIDUL HAQ ANSARI: May I
know the number of such false degrees that
have been issued?

Dr. K. L. SHRIMALI: No statistics have
been collected nor is it necessary to collect
statistics. It is no use wasting time.

SHri M. R. SHERVANI: May I know
whether a gang of people was arrested
recently in Agra in this connection?

Dr. K. L. SHRIMALI: I have no in-
formation but some time back some people
were arrested in Delhi.

[ RAJYA SABHA ]

to Questions 3242

SHRI A. M. TARIQ: Yesterday, I read in the
newspapers, one of our Ministers, I mean to
say, the Minister of Community Development,
saying that he has not even passed the
Matriculation examination but that he holds
some degree from some American University.
Could you tell me what is the degree that he
holds?
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t [PRICE STRUCTURE FOR COKING COAL

*612. SHRI B. N. BHARGAVA: Will the
Minister of MINES AND FUEL be pleased to
state:

(a) whether a new grade and a new price
structure for coking coal has been introduced
since February, 1962; and

(b) if so, what are their details and what
are the reasons for introducing it?1
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